GOVERNMENT OF INDIA
CIVIL AVIATION
LOK SABHA

UNSTARRED QUESTION NO:3109
ANSWERED ON:29.08.2013

AAIREVENUE
Majhi Shri Pradeep Kumar;Patel Shri Kishanbhai Vestabhai

Will the Minister of CIVIL AVIATION be pleased to state:

(a) whether a huge amount is due to Airport Authority of India (AAl) from various advertising agencies and if so, the details thereof,
agency-wise;

(b) the steps taken by AAl to recover such dues during each of the last three years and the details of the the amount out of these dues
recovered by the AAl during the said period;

(c) the action taken by the AAl against the defaulter advertising agencies during the said period;and

(d) the steps taken by the Government for timely collection of dues from various advertising agencies in future?

Answer

Minister of State in the Ministry of CIVIL AVIATION ( SHRIK. C. VENUGOPAL )

(a) to (d): Information is being collected and will be laid on the table of the House.
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